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grant of additional banking licences to private sector players and as indicated by
the Governor, Reserve Bank of India (RBI) in the Annual Policy Statement for the
year 2010-11, RBI released a Discussion Paper on licencing of new banks in the
private sector on 11.08.2010. RBI also placed this Discussion Paper on its website
www.rbi.org.in for public comments/suggestions. Based on the comments and
suggestions received, RBI prepared “Draft Guidelines” in consultation with the

Government and placed the same on its website on 29.08.2011.

As per the Draft Guidelines, all banks have to open at least 25% of their branches
in unbanked rural centres to avoid concentration of branches in metropolitan areas

and cities.
Funds for development of Hajipur in Bihar

T%13. SHRI RAM VILAS PASWAN: Will the Minister of URBAN DEVELOPMENT
be pleased to state:

(a) whether it is a fact that the State Government of Bihar was given
Rs. 89.70 crore by the Ministry in the year 2009 for the development of Hajipur

town in Vaishali district in Bihar;

(b) whether it is also a fact that the State Government of Bihar transferred
the said funds to other items as a result of which drainage system etc. in Hajipur

town could not be developed; and

(¢) if so, the action being taken by Government to provide the said amount

with interest accrued upon it for the development of Hajipur?

THE MINISTER OF URBAN DEVELOPMENT (SHRI KAMAT NATH): (a) No,
St

(by and (¢) In view of (a) above question does not arise.

Complaints regarding refusal of educational loans

T*14. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of FINANCE
be pleased to state:

() whether Government has kept the records of the funds released under

the education loans during the last three vyears;

TOriginal notice of the question was received in Hindi.
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(b) if so, details thereof, State-wise;

(¢) whether Government has received any complaints regarding refusal of

educational leans; and
(d) if so, the details thereof and the action taken thereon?

THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): (a) and (b) As per
information maintained by Reserve Bank of India (RBI), State-wise data on total
educational loans outstanding by Public Sector Banks (PSBs) as on last reporting
Friday of March, 2009, 2010 and 2011 is given in the Statement (See below).

(¢) and (d) Indian Banks’ Association (IBA) has advised the banks to give
wide publicity to their grievance redressal mechanism on education loans and to
make effective use of the mechanism. Banks have also been advised that rejection
of educational loan applications has to be with the approval of controlling authority
of the branch concerned and the reason for rejection should be communicated to
the applicants in writing. Complaints regarding educational loans, as and when

received, are taken up with banks concemed for corrective action.
Statement
State-wise educational loan outstanding of Public Sector Banks

{Amount in Rs thousands) (No. of A/Cs in actual)

State/Union Territories As on the last reporting Friday of March

2009 2010 2011

No. of Balance No. of Balance No. of Balance
Accounts Ofs Accounts Ofs Accounts oS

North Eastern Region 12443 2771458 15502 3751042 17875 4314788

Assam 8842 1923347 11166 2675972 12941 3038211
Meghalaya 755 173691 930 222214 1257 295143
Mizoram 339 119429 439 163653 585 212191

Arunachal Pradesh 421 882606 463 100336 372 82898
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Nagaland 222 63904 239 63808 336 85362
Manipur 1093 251356 1259 318643 1164 352773
Tripura 771 151465 1006 206416 1220 248210
Fastern Region 152519 286793380 188325 38415786 239414 50641899
Bihar 34539 6579334 43395 9364445 62597 13806855
Jharkhand 24329 5104071 31620 6876081 38088 9274536
West Bengal 52404 9561485 60456 11950256 72617 13735361
Odisha 40708 7313110 52158 10028808 65289 13639406
Sikkim 293 74417 346 092463 338 85255
Andaman and Nicobar 246 46963 350 73733 485 100486
Islands

Central Region 176610 31437651 213087 41277279 240483 48637736
Uttar Pradesh 91547 16591184 109450 22878044 126071 27907189
Uttarakhand 16027 2927347 19725 3966874 22795 5020614
Madhya Pradesh 60145 10217844 72378 11951670 76968 12891638
Chhattisgarh 8891 1701276 11534 2480691 14649 2818295
Northern Region 142640 32096275 139588 39624019 174427 42399219
Delhi 31945 9996545 36187 11550355 36445 10961954
Punjab 30830 6195149 30388 7741788 32700 8313465
Haryana 26624 5419979 30181 6935425 33815 7694112
Chandigarh 5363 1542322 5895 1780231 5905 1828089
Jammu and Kashmir 2991 690332 3523 913199 3672 932617
Himachal Pradesh 8660 1367096 10254 1945952 12282 2488080
Rajasthan 36227 6884851 43160 8757069 49608 10180901
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Western Region 142934 32237161 169524 41466782 186269 43259666
Gujarat 35575 9300220 40520 11664398 43780 11084318
Maharashtra 103410 21974334 125063 28825778 138197 31222103
Daman and Diu 429 130765 440 135689 245 41134
Goa 3106 644793 3362 805698 3481 843096
Dadra and Nagar 414 97049 139 35219 566 69015
Haveli
Southern Region 940845 142800730 1165397 194011752 1353076 2241635046
Andhra Pradesh 193399 39070661 215832 47617732 218054 50081040
Karnataka 134548 23530016 156179 28146978 167201 31037098
Lakshadweep 13 1558 14 1606 15 2334
Tamil Nadu 405270 50211989 555223 71117895 689094 92341998
Kerala 199746 28990025 228395 457606668 267703 49036212
Puducherry 7869 996501 9754 1360873 10919 1666364
Torar: 1567991 270022675 1911423 358546660 2211544 413418354
Source: RBI

Target of Atomic Energy

#15. SHRI RAMA CHANDRA KHUNTIA: Will the PRIME MINISTER be pleased

to state:

(8) whether the target of Atomic Energy for the Eleventh Plan period has

been achieved,

(b) if not, the reasons therefor,

(c) whether the Kudankulam Atomic Energy Plant has started power generation;

and

(d) if so, the installed capacity of the plant and the actual generation till

today?



